CHETAN GUPTA

Insolvency Professional

Reg. No: IBBI/IPA-002/IP-N01168/2021-2022/13950

FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF LAMPSAT MOTORS PRIVATE LIMITED

1. NAME OF CORPORATE PERSON LAMPSAT MOTORS PRIVATE LIMITED

2. DATE OF INCORPORATION OF CORPORATE PERSON July 06, 1994

3. AUTHORITY UNDER WHICH CORPORATE PERSON IS Registrar of Companies, NCT of Delhi &
INCORPORATED/ REGISTERED Haryana

4. CORPORATE IDENTITY NUMBER U50100DL1994PTCO60077

5. ADDRESS OF THE REGISTERED OFFICE OF CORPORATE 1, Shivji Marg, Westend Greens, NH-8,
PERSON New Delhi-110037

6. LIQUIDATION COMMENCEMENT DATE OF CORPORATE Wednesday, September 28, 2022
PERSON

7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER Mr. Chetan Gupta
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR IBBI Registration No.: IBBI/IPA-

002/1PN01168/2021-2022/13950

Address: 604-605, PP City Centre, Road
No. 44, Pitampura, Delhi - 110034

Mail id:
chetan.gupta@apacandassociates.com
Phone no.: 8818188855

8. LAST DATE FOR SUBMISSION OF CLAIMS October 27, 2022

Notice is hereby given that the Lampsat Motors Private Limited has commenced voluntary liquidation on
Wednesday, September 28, 2022.

The stakeholders of Lampsat Motors Private Limited are hereby called upon to submit a proof of their claims, on or
before October 27, 2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Chetan Gupta
IBBI Registration No.: IBBI/IPA-002/IPN01168
(Voluntary Liquidator)

I N W Noewoepaercac afab,
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-2022/13950

Address: 604-605, PP City Centre, Road No. 44, Pitampura, New Delhi-110034
Tel.: 011-42502625 e Mobile: +91-9818188855 e E-mail: chetan.gupta@apacandassociates.com
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FINANCIAL EXPRESS

FRIDAY, SEPTEMBER 30, 2022

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Inselvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

LAMPSAT MOTORS PRIVATE LIMITED
1.|Name of Corporate Person LAMPSAT MOTORS PRIVATE LIMITED

2| Date of incorporation of July 08, 1994
Caorporate Person

3 Autharity under which Corporate
Person is incorporated /registered

Registrar of Companies, NCT of
Delhi & Haryana

Demand Notice

(“LITEEEN HDB FINANCIAL SERVICES LIMITED i

Registered Office: Radhika,2nd Floor, Law Garden Road, Navrangpura, 13(2) Of The
Ahemdabad, Gural, Pin Code: 330009 BRANCH OFFICE: Bullding No. 59, ks| EERELTLTSS
& lind Floor, Panchiuian Road, Mear B K Ashram Matro, Mew Delli-110001 00z

ou The Below Mentioned Bormowers, Co-barowers And Guarantons Have Avaled Loanis) Financal
Fadlilylpes] Fram Hidb Financial Services Limilsd By Modgagng Yoor Immavabla Propesties (securilias)
And Defauted In Repayment Of Tha Seme. Consequent To Your Dafaulls Your Loan Was Clessified A
Men-performing Asset. Subsaguetly, The Company Has |zgued Demand Motice Under Section 13{2) O
The Becurilizalion And Beconsiroclion OF Financial AzselAnd Enforcernent OF Secunty InferestAct, 2002
itha Act), The Contents Cf Which Ana Being Published Harawith As Per Section 13(2) Of The Act Read
‘With Rule 3(1) Of The Sacurity Interest l2nfarcement] Rules, 2002 As And By 'Way OF Alternate Sardce
Upan You. Delails OF The Borrowers, Co<borrowers, Lean Account Mo, Loan Amounl, Demand Motics
Under Sactian 13{Z] Data, Amount Claimad In Tha Motice, Mpa Dale Snd Securilies Are Grven As Under:

Wame Of The Borrower & Co-Borrowers: Shankar La! Maheshwari - H Mo, 8-13 Kh ﬁn a3 -

_“II“I‘IEEII Housing FiﬂﬂHEE FH‘I Ll!ﬂ

AFPEHT.IH[ I\f ]Eee ruIE 8(1 || FDSSESIEH HGTIEE
Yihereas, The undenigned being fie suthonzed atfcer of B UMMEED HOUSING FINSRCE FUT. LTD undey E
the “Securitization and Recorsiruction of Financiel Assets and Enforcement of Sacurity inberass A, 2002154 |
of 2003 ard in exercise of powers confermd under secion £3012] mead with jule 3] of the: seoriy imems)
(Eriborpannent) Rules, 2002, issued damand nolioss o e Bomowsrs as dalals heren under, caling upon fe
respective Bomosers % rapay the amount mentionad in the nofice with all costs, charges and expensss i
actual dale of payman! within B0 days from the date of tha recaipd of the =aid nolics
The said BormeedCo-bomewen' GuaranioriMorigagor having fied te repay $e amounl, rolice i5 hereby given In
ihe bormoweniCo-borowerGuamnionMorigagor and the public in general fnat e undersigned has taken Physcal
passessEon of the properly descrbed hersin beiow in exerdse e powers conferred on him under sub-sacion {4} of
sachon 13 of the sid acl mad with nde & of the security inlamsi Enforcemeni Rules, 2002 on fis date

UII‘II'I'IEEH Housing FII‘IEIIIEE F\I'L LHI

il at: "1-| OLF Ma '|

purse Extensbon Road, Sector-81, Gur J-.|r.1|r

SALE NOTICE FOR SALE OF IMHWABI.E FHﬂFEHTIEE

Auchion sale natice for =3k of immaovable essels under the securifisatian and recomsiruction of financial
assets and enforcement of security inlerest acl, 2002 undar nubs B(5) raad with e 8 (B) of the sacurity
inlerest {enforcemant] rule, 2002,

Holice 15 sl given 16 e puliic in general and n parbcue o the Borower {5) and quarankar (5}
whiose delails are green i belre menhionesd table Bhal the below descnbed mmovabie property
morgagedichaned o the secured crediar the physical possesalen of which has been tzken by the
authonized offices of Ummesd Howsing Finance Privale Limited secured predior on 18008, 3022,
pursuant %o essignment of debs n UHFRL, will be sold on 0411 2022 “as i where is”, "as is what is”, and
whatewer thara is” for Realization OF Company's Dues.

Description of the Immaovable Properly with Known Encumbrance,  Any

Endra Enclave Loni Ghaziabad - Deli-201102 - Akash Maheshwari - H Mo A-15 Kh No 3384 -
Endra Enclave Lonl Ghaziabad -201102 - Shana Sanda Maheshwar | Decaased Through Legal
Hers) - Swaely Mahashwan (fagal Heirs) - H No. A-18 Kh Mo 8381 - Endra Enclave Loni
Ghaziabad - Delhi-201102 - Preaty Maheshwarn (legal Hears] - H Mo, A-1E Kh Mo B33t - Dra

4| Corporate idenlity number / limted |US0100DL1934PTCOB00TT
liabdty identity nurmber of

Corporate Person

e

Address of the registerad Offica

1. Shivji Marg, Westend Greens, NH-8,
and Principal office (if any) of

New Delhi-110037

Enclave Loni Ghazisbad - Delhi-201102 - Payal Maheshwari (legal Heirs) - H Mo, A-18 Kh No
83971 - Endra Encleve Loni Ghaziabad - Deni-201102- Akash  Maheshwari {legal Heirs) - H No,

Corporate Person A-18 Kh Mo 8331 - Endra Enclave Lonl Ghaziabad - Delhi-201102. ; Loan Account Mo,

; 1397849 ; Loan Amount: R J0TE154)- (Rupess Thety Lakhs Sevanty Six Thousand Cne

6. L'rq&"da"”” ‘"“;ggﬁ““em”’ dsle | Wednesday, September 28, 2022 Hundred Fifty Four Oniy), Demand Natice : 23/08/202%; Amount Claimed: Rs,33,75,008.00
|| Lorporale Ferson 0 TS, (Rupees Thirty Three Lakhs Seventy Five Thousand and Six Only) as of 27 08.2022 and future
I.|Mame, address, email address, | Mr. Chetan Gupta contraciual interest till actual reaszation together with incidental expenses, cost and changes
tedephone nurmber and the IBBI Registration No.: IEBIIPA-D02/ etc.. NPA Date: 03.02.2020; Detaits Of Security : Al The Pice And Parcal Of Pregerty - Plal
registration number of the IBNO11682021-20721 3050 No.A-184, KhNo83%1, Indra Enclave, Loni, Ghaziabad 201102, Ustar Pradesh Sale Deed In
Liquidator Address : 604-605, PP City Centre, Favour Of Sméi, Shanta Maheshwan Propesiy Area 142.13 Sq. Mir, Property Bounidres : North ;

Plot No 19, South : Part of Plot Mo 18, East ; Road, West - Gali

Road Mo. 44, Pitampura, Delhi - 110034
E-mail: chetan gupta@apacandassociates. com
Phone No.: 93168188855

Yo the bormoeen' co-bomowvers and guaramiors ane therafone called upon %o make paymant of tha abova
adnliceied damanded amaunlwill huelber inhanss| as menboned henginabowns in full wihin G0 days of 1his
noticg falleg which the underganed snall be constrained 8o lake action wder the acl 1o enfirce the

above-mantoned sacurities, (Borrower's attention |3 nvited te provisions of sub-section (8) of

B.| Last date for submission of claims | October 27, 2022

saction 13 of the Act, In respect of time available, to redeem the secured assets | Fleass nole hal
gz persactian 1313} of the said Act, you ara restrained from {ransfaming the above-refared securilies by
waly of sali, leasa ar alba raise wilhaid our consentand any nan complance of saclion 13 13) of ka Aclis
punishable undersachion 29 of the said A,

For Any Query Please Contact Mr. Arun Yadav Phone: 3350532306 Or Vikas Anand 09711010384
Placa: Dethi Sd- For HOB Financiad Services Limited,
CWATE: 30.08 2022 Autharised Officer

Molice is heraby given that the Lampsat Motors Private Limited has commenced
voluntany liquidation on Wednesday, Seplember 28, 2022,

The stakeholders of Lampsat Motors Private Limited are hersby called upon to submit 2
proaf of their claims, on or before October 27, 2022, fo the liguidator at the address
mentioned against em 7.

The financial creditors shall submit their proof of daims by electronic means onéy. All other
stakeholdars may submit the proofof caims in parson, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. sdi- FEDERAL BA NK
Chetan Gupta : — —
Date: a0.00. 2002  |BBI Registration No.: IBBLIPA-DDZ/IPN01168/2021-2022M1 3950 YOUR PERFECT BANKING PARTMNER
Place: Mew Delhi (Voluntary Liquidator) LCRD New Delhi Division , U.G.F., Federal Towers, 212, West Patel Nagar, Patel Road,
- New Delhi-110008 Ph. No.011-40733978, 40733980 Email: ndllcrd@federalbank.co.in
FORM G CIN: LES191KL1031PLCO00IEE  Website: www federalbank.co.in

INVITATION FOR EXPRESSION OF INTEREST
FOR FAIRWEALTH HOUSING PRIVATE LIMITED

NOTICE WIS 13{2) OF SARFAESI ACT 2002, (hereinafter referred to as Act) riw Rule
3{1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002,

(1) Surender Kumar S/o Babu Ram, residing at B - 166, Gali No.6, Block B,
Subhash Mohalla , Narth Ghand, Bhajanpura, North East, Mew Delhi-110053.

OPERATING IN REAL ESTATE (RESIDENTIAL) INDUSTRY

AT EHIWADI, ALWAR (RAJASTHAN)

You have availed Federal Personal Car Loan of Rs 6,55 000 / (Rupees Six  Lakh
Fifty Frve Thousand Only) from our Ghaziabad [ Vaishali Branch after execuling
nacessary security agraements | loan documents in favour of the Bank,

Towards the securty of the aforesaid credit facilities availed from the Bank, You
have created security interest in favour of the Bank by way of hypothecafion in
respectof the following moveable assets/properties.

{Under Regulation 36A (1) of the Insclvency and Bankruptoy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS
1.| Name of the corporate debtor |FAIRWEALTH HOUSING PRIVATE LIMITED

along with PANICINILLP No. |CIN: UT0200HR2003PTC039709

2.|Address of the registered office | Registered Office (as per MCA records):

B51-652, Udyog Vihar, Phase-V, Gurgaon,
Haryana 122001

Mot Applicable

Under Consirection residential project. namely

DESCRIPTION OF HYPOTHECATED MOVEABLE PROPERTY
BRAND NEW - TATA PUNCH ADVENTURE RHYTHM 1.2 HAVING
REGISTRATION NO: DL5CT8033, ENGINE NO : REVTRN10CXXMS0305 ,
CHASSIS NO : MATE34022NPCK4327 of RTO : GNCT, NEW DELHI.

3. |URL of website
4.| Details of place where majority

Breeze Homes Phase-1, at Khasra Mo. 604,
605, 606, 80T and 615, Village Dhiriyawas,
Bhiwadi, Alwar (Rajasthan)

Residential Project (RERA Registration

Mo. RAJP201T1070)

Total Land Area - 6.574 Acres

Phase-1 : Total Units — 430, Sold Units - 211
(Details as per quarterly progress repart

for quarter ended 30th September 2021

as available on RERA Portal)

Corporate Debtor has booked a revenue of
Rs. 24 54 658 in F ¥ 2020-2021.

Detads thersafter are nol available at present,

il
May be obiained by sending an email to
fairwealth.cirp@gmail.com

of fixed assets are located The aforesaid hypothecated [ mortgaged properties hereinafter referred to as the

secured assets’. The undersigned being Authorised Officer of the Federal Bank Lid.
hereby informs you that a sum of T 6,55,022/- (Rupees Six LacFifty Five Thousand
Twenty Two Only) under your Federal Persomal Car  Loan Account Mo
1507400000500 s duee from you as on 13-09-2022. In view of the default in
repayment, your boan account's islare classified as Non-Performing Asset on
13-08-2022 as per the guideline of RBI.

i

.| Instalbed capacity of main
products/ services

annum along with penal interest @ 2% per annum with monthly rests from
14/09/2022 in Federal Personal Car Loan Account Number 21507400000500 til
the date of payment and costs within 80 days from the date of this notice, failing
which, the Bank will exercise all the powers undar saction 13 of the Act against you

6, | Quantity and value of main
products’ services sold in |ast
financial year

{.| Number of employees/ workmen
& | Further details including |ast
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are avalable at;

9. |Eligibility for resolution applcants

the management of the secured assels for realizing the dues without any further

otherwise any of the abowve mentioned secured assets without the Bank's written
cansent. In the event of your failure to discharge your liabilty and the bank initiates
remedial actions as stated above, you shall further be liable to pay to the bank all
cost, charges and expenses incurred in that connection. In case the dues are not fully

May be obtained by sending an email to

abjections to praovisional list
13 Fr&::ass armail id to submit EQI

This notice was issued on14th day of September 2022 and the same was sent by
registered post to you  but were returned for Addressee Deing left and for Not
Known which necessitated this publication as per the SARFAES| Act.

Dated this the 29" day of September 2022

fairwealth.cirp@gmail.com
Gautam Singhal, Resolution Professional
In the Matter of M/s Fairwealth Housing Private Limited

You are hereby called upon to pay the said amount with further interest @ 8.65% per

and the above mentioned securad assels such as aking possession (hersof
including the right to transfer them by way of lease, assignment or sale, or taking over

nofice to you. it is informed that, you shall not fransfer by way of sale, lease or

' ' fairwealth.ci mail.com
EEE': ize:l;nmiﬁfm Lo Qg satisfied with the sale proceeds of the secured assets, the bank shall proceed
10 |Last date for receipt of expression | 15th October, 2022 against you personally for the recovery of the balance amount witheul further notice.
of interest Your attention is also invited to the provisions of section 13 (8) of the Act, in respect of
11| Date of issue of provisional list of | 25th October, 2022 lima available, to redeem the secured assels [security propertias),
prospective resolution applicants This nofice is issued without prejudice to the other ights and remedies available to
12 |Last date for submission of 30th October, 2022 the bank for recovering its dues

Registration Number: IBEIIPA-001/1P-PO1437/2018-2019/12240

: : _ For The Federal Bank Ltd., Deputy Vice President
Regd. Add.: C-35, Ground Floor, Vivek Vihar, Phase -1, New Delhi-110095

{Authorised Office under SARFAES] Act)

Date : 30.09.2022 Email For Correspondence; fairwealth.cirp@gmail.com
| Place; Mew Delhi Registered Email with IBBI - gautamig@kifindia.com,

CAPRI GLOBAL HOUSING FINANCE LIMITED
APRIGLOBAL

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
HOUSING FINANCE LIMITED Circle Office :- GAPRI GLOBAL HOUSING FINANCE LTD. : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable prop

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 {(6) and 9 (1) of the Securty Interest (Enforcement) Rules, 2002 Natice is hereby given to the public in general and in particular to the
Borrower (5] and Guarantor (s) that the below described immovable property mnrtgagedfcharged tothe Secured Creditar, the Cmsn‘umeph ical pnsse-ssmn af
which has besn taken by the Authorised Officer of Capri Global Housing Finance Limited Secured Creditor, will be sold on “As is where is" . hs s what is", and

“Whatever thera is” on dates below mentioned, for recovery of amount mentionad bedow due to the Capri Global Housing Finance Limited Secured Creditor from
Borrower mentioned below, The reserve price, EMD amaunt and praperty detalls mentioned below,

SR. 1.BORROWER(S) MAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION| 1. RESERVE PRICE
| NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2. LAST DATE OF SUBMISSION 2. EMD OF THE PROPERTY
.I5|II Piece and Parcel of Sowth Part of Plot| OF EMD 3. INCREMENTAL VALUE

1 Hr Raju s/o Suresh Chand

3. Mrs. Rani Bai (Co-Borrower)

LOAN ACCOUNT No. LNHLALWOODOO13846
| AND LNHEALWOODD 20055

Yds., Khasra no. 233 Village Diwakari,
Tehsil amd [istrict  Alwar, P.ajasl'han
Alongwith Construction Thereon present
and future Both. Boundaries as under:-

PROPERTY INSPECTION {nupau Eight Lacs Fifty Thousand
1. E-AUCTION DATE: 18.10, MH | Oy},

(Between 3:00 P.M. to 4:00 P.M.) EARNEST MONEY DEPOSIT:

2, LAST DATE OF SUBMISSION | p. ge 000;- (Rupees Eighty Five

Rupees 20,65,940/- (Rupees Twenly Lacs | gact .- Road, Westi- Plot No. A-479,| oF EMD WITH KYC: 17.10.2022

Sixty Five Thousand Nine Hundred Forty Only) | Marth:- Part of Plot No. A-486, South:-|3, DATE OF INSPECTION: Thousand Only)

as on 20.07.2022 along with applicable future | pigt No, A-485 15.10.2022 INCREMENTAL VALUE: Rs. 10,000/-
interest, (Rupess Ten Thousand Only)

For dataded terms and conditions of the sale, please reler lo the link provided in Capri Global Housing Finance Limiled Sacured Credilor's websila.

1. Tha Propertyis being soldan A5 ISWHERE 1S, WHATEVER THERE & WITHOUT RECOURSE BASIS'. As such sakais withoutany kind cfwamanties & indamnities.

&. Particulars of the property / 35515 (viz. extent & measurements speciied in the E-Auction Sale Motice has been slated % the best of infamabion of the Securesd Creditar and Secured Creditor shall not be
answeraila for ary ermar, misslabemantaromission. Actual exland & dimensions may differ,

1. E-fuclion Sale Notioe ssued by the Sacured Creditor i an imnation 1o Sie general publc fo submit sheir bles and the same does nat constise and will not be deemed to constiule any commment of nay
raprasentafion an the part of the Secured Credilor. Infarasled bidders are advised |0 pansa the capies of tille deads with The Sacured Craditor and 16 conduc] oan indepandant anguisies idue diligenca about tha
fille & present condition of the property ! essets and dams [ des g8zcling the property before submissian of bidis

4. buclionbiddng shall caly be haough “ordine eectianic mads” heough e wetsie hlpessaresawchonliger pal e Auclion Tigar Mabile APP prosided by the sarice provider WS eProturement Technologios
Limited, Ahmedsbad whoshall smange & coardingts the entire process of suction throughthe e-auction platianm,

5. The bidders iy pariicpahe Ime-aucton 1or Brddirg fom thér place of chondd, Inlerme] conmeclivly shal hawe b be ensunsd by bdder hirgal, Secured Creditor servioe prcvacker bell porl B Dt respansibhe Toe
the inbemiat conniaclivity, nedwork prablems, system crash cwn, power failure aic,

6. For detaiis, help, procedure and onlng bidding on e-auction praspectve bidders may confact the Sesvice Provider WS E-Procurement Technologies Lid. Auction Tiger, Ahmedabad (Contact no, 070-
68136880/681 J683T), Mr. Ramprasad Sharma Mob. B00-002-3287 T9-6120 0559, Email: ramprasad@auctiontiger. net,.

7. For participating in the e-zuclion sale the Intensing bidders shauld register felr name 2% hiips-lsarfaes] auctiontiger.net well in advance and shall gatthe userid and passward, Intending badders ane advsed o
change orly the passwond immadiataly upon raceiving i from tha semice pravider.

B. Far participating in e-auction, insanding biddars have o depasit & refundahle EMD of 10% OF RESERVE FRICE {25 mentipnad abave| shall be payable by interestad bidders theough Demand DrafMEFTIRTGES
in fanear of "Capri Ghobal Housing Finance Limited™ on or befone 17-0ct-2022,

4. Theintending biddars shauld submit tha dudy fited in Bid Fomn {format seaiable on hitps:isarfaesi_auctiontiger.net) along wilk the Demand Draft remittance towards EMD in 3 sasled cover addressed intha
Augnorized Oficer, Capn Global Hougirg Firanc: Limied Regonal Office Plot No 13, 2nd floer, Pratap Nagar, Khatipura Road, Vaishali Nagar, Jaipur katest by 03:00 PM an 17-0e1-2022. The: seabed oover
shouk ba super scrived wigh "Bid for paricipating in E-Awctian Sale-- inthe Loan&ccount Ma. (as manfioned above} for proparty of “BomowerMama.”.

10, After eapery of the last dale of submissian of bids wih EMO, Authoniged Oficar shal examine the bids recared by him and confirm fhe detls of the gualiiied tiaders iwho have quoted their bids cwer and above
the reserve prica and paid tha spacifiad EMD with Iha Sacurad Creditor) o the servica provider M'S aProcurement Technodiogies Limiled bo emabie tham to allow anly thase biddars o participate in tha anling inler-sa
bididing ‘auchion proceedings at the date andlime mentioned in E-Auction Sale Nofice

1. Inbar-s& bicding among e qualiied bidders shall star from (ke highest bid quaded by the quaked biddars. During the pracess of inbar-5e bidding. thara ‘will ba unlimibad axbensian of *100 mirules each, i tha
gnd time of e- auction shall he aulomaltically extendad by 10 Minusas each fime if bid is made within 10 minutes from the lest exdansion,

T2, Bigs anca made shal net be candabed orwiltidrawn, Al beds mend I e uesar id g b back e wilf e deemaesd 30 awe bean madi by birm done

13, Immediatefy upon closwe of E-fuction proceedings, the highest bidder shall confirm the fina! amount of bid quoted by him BY E-Mail both to tha Autherized Cficar, Cepn Global Housing Finance Limited,
Regional Office Plot Mo 13, 2nd floar, Pratap Nagar, Khatipura Road, Vaishali Nagar, Jaipur and the Service Provider for getiing declared as successiul bidder in the E-Auction Sale procesdings,

14. Tha successhs bidder shall deposit 25% of the bid amount (including EMD) wilhin 24 hour of the sale, being knocked down in his Tavour and balance T5% of bid amound within 15 deys from fhe date of zak by
DOPay order MEFTRTGSIChq favouring Capri Global Housing Finance Limited,

15. In case of dafaull in paymant of abova Sfipulabad amounls by the succassful biddar | suclion purchaszes within the stipulated lime, e sale wil be cancellad and tha amaunt already paid {including EMI) will ba
forfested and the property wil e again put o sale,

16 Al Fa requas] of ha succassiul Bdder, the Authansed Officer in his absoluba dscralion may grant furlher time in wiling, lor deposiling ha balaros of e bd amounl.

17. Thea Swecassful Biddar shall pay 1% of Sale price towards TOS (ot of Sale praceeds) (if apolcable] and submit TODS cerificats 1o the Authorizad officer and the deposs the enlira amauwnt of sae prce (&fler
deduction af 1% lowards TDS), adjusting the EMD within 15 warking days of the acceptance of i offer by the authorized officer, or within such ofher extended limi as deerned 5 by B Authorsed Officer, faling
which the earnest dapositwill be forfeiad

18, Municipal | Fanchaval Tanes, Elecincily dues (i any) and any other auherilies dues (il any) kas to be pad by the successiul bidder before ssuance of the sale cerificate. Bids shall be marde lakng ink
considaration of all tha statutary dwes pafaining o the proparhy:

19, Sale Canificale wil be ssued by the Authorised Officer in favour of the sweccessiul bidoer only upon depasi of entire purchase price / bid ameunt and furnishing The necessany prooin respact of payment of @l
lames f charges

20, Appicable legal charges for corveyancs, stamp duby, registration charges and cther incidental charges shal be bome by theauction purchaser,

21 The Authorized allicar may postpone [ cancal the E-4uclion Sale proceadings wilaut asigning any reason whatsoeaes:, [ncase the E-Auction Sale schedued i postponed o a Eler date befara 15 days from
the scheduled date of sale, £ will be dsplayad anthe wabsite of the servics provider

22, The decsion of the Authorised Officer i finad, binding and uruestionable

25, AR biddars who submitied the bids, shall be deamed to have read and undemstood the teems end condiions of tha E-fuctian Sele and ba bound by tham.

24, Mavabie article {iTAny] lying i the propety & not offered with this Sale

25. For further details and gueries, confact Authorised Odfficer, Capri Global Housing Finance Limited: Ms. Prarthana Sampath Mobile Mo, 3900275385707 12444439 and for further inquiry M=, Kalpana
Chetamwala-TT35033346,

26. This pubficaSian is also 15 (Fiftaen] days nolica bo fhe Barndwar | Morbgagar | Guaraniors of the abowva said loan accaun] pursuant $a rile B{5} and 9 {1} of Secunty nberesd {Enforcement) Rules 2002, aboul
hotding af auction saleon the ahove mentioned date ! placs,

Special Instructions | Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the
bidder in such cases. Inorder to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives
such as back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the
auction successfully.

Place: ALWAR Date : 30-September-2022

(Authorised Officer) Capri Glebal Housing Finance Limited

f'manm“.ep'.ln o® ©

The EI’.‘I'filn'El'.":ﬂ-hﬂl'rilnEl'nﬂuaI'El‘ﬂh'.'h‘ﬂﬂgagtl'||'| pammarm:l'r.e Fl.ﬂh'.'" iI'IjI‘.'I'IEI"E| = |'|EI'EL'-:|I GEfAcned nol ||3§
deal with T2 propery nd deabngs welh Ihepreperty wil be subjel 1o the tharge of the UMMEED HOUSING |
FINACE PUTLTD. Far the amounl specfied Heren wilh luther inlsrest, costs and Chagares fromrespaciie |

Propesty Dascription: Praperty Kh. Ma. 1012 Praperty Located In Chigrakoot Colony, Srthala, Mohan Magar,
(Ghazishad, LHiar Pradash 2001007, Plot Area- 50 Sg Yds. | LAND MARK-vijay Public School]

dales Fereon unti fuf paymen. _ : :
Thi Bormower s aftention is imibed 1o provision of sub section (8 of Section 13 of the At in respact af bme Borroweris & Guarnrrlm.fs 1.Date & Time of Auction } ﬁwﬂfm
availabile, o redesm the secired assebs ) . - Narme & Address 2.Last Date of Subsnission O Emd |5 Bid Irfcrarﬁ'emﬂpﬂrﬂ'
Delails of the Borrowers, Co-borowers ard Guaranion, Secwiies, Oulskandieg Dues, Demand Rolics senl under 1Date & Time of the Property Inspection
Eaction 132 and Amaurl chiimed Pensundsr a0l Dabe of Poas i 0 d -
of _H_B:"E s Ml-drm - SERETN 1B iven a% under : 1. Amit Kimar SI0 Lallan Yadav 1.| Auction Dates 047110022 | Resarve Price:
St the Borrower, o Borrower | Details of the Secured  |Demand]  Amaunt Dua 2. Lallan Singh 510 Sipahi Singh | besween 12:00 pm fo 1:00 pm with | RS, 7.79.400/-
Mo| Guarantor Loan Account No. Assel Hﬂ:ﬁ inRs . Asha Devi WO Lallan Singh | unlimitiad extension of 5 minutes et iy Depasd:
g P BT S [T et | |[ Above All Address Al - an o '
1.| Shalendra Sharma {Borrower) | Al it e ancparcelof | T6-Aug-| Tora s 2338680 41 || | gy’ o 0621, Gt Colomy | et e s ot o | R, 77,840
Smlﬂlﬂﬂ-ﬁﬂ"ﬂ'ﬁ"gﬁ nﬁﬁ%ﬁ%ﬁgﬂﬁl K 2021 IF'I;"':EE' Toverdly Theoe Arthata, Gall Mo.-d, Mahan HEIEEII' io TO0 B M [lST] : P
Both Resdingat HWLB3S, Jama | 3p009998i833 Weka Siwana %.i"f ""f;";"ifffm ; Gharziabad - 201007 Bl Bid Increment -
Mo g V| Mauza, ol Cooy Lavmien e £ i o || |[4 VY Shankar Sio Mehestwari Deen| 3 Date of inspaction: 031172022 | Rs.15,0001- & in such
LAN. Ne. LXGEA02213-100002403 ;:;Lgﬂ@é;&aﬁq_-m SO 7o Paisa Oy} with Rio: Mohan Nagar, Ghilrakus Calany | between 1100 am to 400 pm | mutiples.
& L XGGEND4 132000062 11 Baundanies-Easl- Propety af LI (urie imteres and Arthla, Ghaziabad-201007 l'IST-I
Lo agreement ate: 30 Sepl 2018 Digar Malk Wast- 20Ft Wide | 26-Sepl-| Other Charges fom Through all Hes legal Heirs.-
t. 18 ﬂfl 21 ? R Road I'-}‘l:l'Ih-FI'IIIE!'Ig.'I:I‘-':!IJdl]I MR2E | the dabe of Dererd LOAN N0 LXLAXA01T-1800004.24
o | Nobos 19-4ug-2021 || | Bs 11,48, 0661 due s on 2309 2022
Flace: Gurugram, Haryana Authorised Officer, Place: Dalhi _Authorised Officer,
Date: 30.00.2022 Ummeed Housing Finance Pyl.Ltd. Date: 29.09.2022 Ummeed Housing Finance Pvt.Lid.
[+
FORM A FORM A
FPUBLIC ANNOUNCEMEMNT PUBLIC ANNOUNCEMENT

(Regudation 14 of the Insaivency and Bankruplcy Board of fndia (Woluntary Liguidation
Process) Regwalions, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF NBCC INTERNATIOMAL

[Reguistion T4 of fhe insoidvency and Bankrupdcy Board of indiz (Waluniany Liguidadion
Frocess) Regulahons, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF NBCC ENVIRONMENT

LIMITED ENGINEERING LIMITED
1. | Name of corporate person NBCC International Limited 1. | Mame of comporate person NBCC Environment Engineering Limited
2. |Date of incorporation of corporate person | 05072017 2. | Date of incorporation of corporate person [ 10072017

3. [Authority under which corporale person is
incorporated registersd

3. [Authority under which corporateperson is
incorporatad! registened

Registrar of Companies (NCT of Dalhi) Regstrar of Companies (NCT of Dalhi)

Corporate [dentity Mumber § Limited Liability
Idendity nurmber of corporate person

4, | Corporate |dentity Murmber [ Limited Liability UoD00aDL2017GOI320411

|I:|-E=r'.1|[‘~' nurrmr-:nfn::nrp:nra.e PRI

5309020 TGOI320210 4,

& | Address of the registered office and
principal office (if any) of corporate person

shop Wo.253, WBLC Face, Pragabi
Vihar, Bhisham Pitahmah Marg, South
Dethi, Mew Delhi-110003

B, Address of the r&gst&red office and
principal office (if any) of corporate parson

Shop Mo254, NBCC Place, Pragabi
Vikar, Bhisham Pitahmah Marg, South
Dedhi, Mew Delhi-110003

Liquidation commencement date of (26082022

COrporate person

g, | Liguidation commencement date of |26/09/2022 B.

Corporate person

Mame , address, email address, telaphone
nurmcer and the registration numssr of the
liquidator

Name ; Monika Agareal

Addrass: 205, Chopra Complax, B, Preat
Vihar Community Centre, Delhi-110082
Email: Bguidater.neel@amail.com
Cacsmonika. agarwahiigmad.com
Mobile No.; #01-5873924087

IEE| Registration MNao. :
IBEIPA-001/1P-PO1137/2018-19/11666

Wame ; Monika Agarwal T
Address: 205, Chopra Complex, B, Prael
Vihar Community Centre, Dalhi-110092
Email; Iquidator.nil@gmail.com
Cacsmonika. agarwahiDigmadl com
Mobile No.; +01-087392408T

IEBI Registration No. :
[BEINPA-001AP-PO 137201819/ B84

T. | Mame , address, email address talaphone
nurmber 2nd the registration number of the
hiquidator

8, | Lastdate for submission of claims 2502022 e S i

8. | Lastdate for submission of claims 2502022

Motice is heraby given that the NBCC Environment Engineering Limited has commencad
voluntary bquication on 28082022,

The stakeholders of NBCC Environment Engineering Limited are heseby caled upon 1o
subemit a proo of their claims, on or bafone 25M 2022, 10 the Equidator at the address mentionad
againstiem 7.

The financial creditors shall submit their proof of ciaims by electronic means only. All other
stakehobders may submit the proof of claims in person, by post or by electronic means,
Submission of false or misleading proafs of claim shall aftract panailiss,
Date: 30092022

| Diace: Dialhi

Molice is hereby given thal fhe NBCC International Limited has commencad wolundary
Iiquication on 26/ 2022,

The stakahoiders of NBCC International Limited are heraby called upan b submit & proal of
thedr cleames, on or befare 251072022, tothe liqguidaior &t the address mentioned against item 7,
The financial credilors shall submit their proaf of daims by eleclronic means only. All other
stakaholders may subsmet the proof of clams in parson. by postor by alecironc meaans.
Submisgion of fatse or misleading proofs of claim shall atiract penalties.

Diatia: 3000952022
Placa: Dalhi

i
Monika Agarwal

Sl
Monika Agarwal

{. L\ PR' GI_OBAI_ Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013

CAPFITAL LimiTEeDn Circle Office :- Capri Global Capital Limited : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6)]
Sale notice for sale of immovable properties

E-Auction Sale Natice for Sake of Immaovabie Assets under the Secuntisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provise to Rule 8 (&) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public in general and in particular to the Borrower
(5) and Guarantor (5) that the below described immovable martgaged/charged to the Secured Creditor, the Constructive/physical possession of which
has been taken by the Authorised Officer of Capri Global Capital Limited Secureﬂ Creditor, will ba sodd on™As is where i8”, "As is what 15", and "Whatever there 5" an
dakes below mentioned, for recovery of amount mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below. The
reserve price, EMD amount and property details mentioned belaw,

SR.| 1. BIJHEDWER[S'_I NAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION, 1. RESERVE PRICE
NO. 2.0UTSTANDING AMOUNT MORTGAGED PROPERTY 2, LAST DATE OF SUBMISSION| 2. EMD OF THE PROPERTY
1. 1. Hn Ashok Kumar ("Borrower™) Plot/land admeasuring 1 kanal 6.56 Harla OF EMD 3. INCREMENTAL VALUE
|2, Mr. Nain Singh comprising of Mustatil No. 29, Killa No. 2| 3. DATE & TIME OF THE RESERVE PRICE: Rs. 23,60,000/-
' 3. Mrs. Shrimati N (4-17), kita 1, B0/291 Share of 4 kanal 17 | PROPERTY INSPECTION _| (Rupees Twenty Three Lacs Sixty

(Co-borrower) LOAN ACCOUNT No.
|LNMEFRDOD0O0026135
|Rupees Rs. 37,17,791/- (Rupees Thirty -
{Seven Lacs Seventeen Thousand Seven Hundred |

Marla waka mouja Bagpur Kalan, Tehsil
and District Pahwal, Haryana- 121004

1. E-AUCTION DATE: 31.10.2022 Thousand Only).

(Between 3:00 P.M. to 4:00 P.M.) | EARNEST MONEY DEPOSIT:
2. LAST DATE OF SUBMISSION | Rs, 2,36,000/- (Rupees Two Lacs

! OF EMD WITH KYC:29.10.2022 | Thirty Six Thousand Only)
| Ninety One Only) as on 29.09.2022 along with 3. DATE OF INSPECTION: INCREMENTAL VALUE: Rs. 10,000/-
| apphicable future interest. 28.10.2022 between (Rupees Ten Thousand Only)
11:00 AM to 2:00 PM

1, E-AUCTION DATE: 31,10.2022 RESERVE PRICE: Rs. 26,70,000/-

I House Builk up on Land admeasuring 8 | .
(Betweeen 3:00 P.M, to 4:00 P.M.} (Rupess Twenty Six Lacs Seventy

Marla cut of Khasra No, 932 {2-17), Waka

2. 1. Mr. Raj Kamal

. (" Borrower™)
| 2. Mr. Dalchand

| 3. Mrs. Krishna Maugja Palwal, Haryana 2. LAST DATE OF SUBMISSION  Thousand Only).
(Co-borrower) OF EMD WITH KYC:29.10.2022 | EARNEST MOMEY DEPOSIT:

LOAN ACCOUNT No. LNMEFRDODDD19699 3. DATE OF INSPECTION: Rs. 2,67,000/- (Rupees Two Lacs
|Rupees Rs. 21,31,8B56/- (Rupees Twenty One 78.10.2022 between Sixty Seven Thousand Only)

Lacs Thirty One Thousand Elght Hundred Fifty 11:00 AM bto 2:00 PM INCREMENTAL VALUE: Rs. 10,000/-

[Six Only) as on 29.09,2022 along with applicable

(Rupees Ten Thousand Only)
: futiere interest,

1. E-AUCTION DATE: 31.10.2022 | RESERVE PRICE: Rs. 64,555,000/ -

3. 1. M/s New Dulhan Saree Centre | House Mo, 1658, area admeasuring 115

(“Borrower") sq yds, Khasra No. 382, situated at lal|(Between 3:00 P.M, to 4:00 P.M.) | (Rupees Sixty Four Lacs Fifty

| 2. Mr. Rashid Dora, Village Pana Mamupur, Nareda, Mew | 2. LAST DATE OF SUBMISSION | Five Thousand Only).

| 3. Mrs. Sadma Dredhi OF EMD WITH K¥C:29.10.2022 | EARNEST MONEY DEPOSIT:

| 4. M/s Barkat Saree Centre 3, DATE OF TNSPECTION: Rs. 6,45,500/- (Rupees S5ix Lacs
' (Co-borrower) 28.10.2022 between Forty Five Thousand Five

LOAN ACCOUNT Mo. 11:00 AM ko 2:00 PM Hundred Only)
|LNCGCKDDTLOOOOD09226 INCREMENTAL VALUE: Rs.

EHI:IP-EIE-S Rs. 96,07,395/ - (Rupees Ninety Six |
L.aﬁ Seven Thousand Three Hundred Ninety Five
-Dnll,'} as on 29.09.2022 along with applicable
_ful'LHF interest.

20,000/ - (Rupees Twenty
Thousand Cnily)

For defaibed terms and conditions of the sale, please refer to the Bnk provided in Capri Global Capifal Limited Secured Creditor's website i.e, www, Capriglobal.infauction/
TERMS & CONDITIONS OF ONLINE E-AUCTION SALE:-

1. The Prapary is being sold on “AS 13 YWHERE |5, WHATEVER THERE A WITHOUTRECOURSE BASIS™. As such sale & without any kind ol wasran®as & indemnilies.
2. Panicutars of the propery / assls vz, extenl & measunements specified in the E-duction Sake Nobice Fas been stated o (ke best of information of he Secured Creditor and Secunsd Creditor shall not be
answarable for any emor, misstalement or omission. Achualexstant & dimersions may differ
3. E-Awsction Sake Molice isswead by the Secured Craditor is &n invitegion bo the general public to submit their bids end the same does not cors$iute and will not be desmed i constitube ary commitmant ar nay
represantation on the part af the Sacured Craditor, Interestad bidders ara advised to peruse the copies of §ia deeds with the Securad Creditor and to conduct awn indapendent enquinas Mdwe diigance about the
fithe & prasand condilion of the propety 1 assels and claims ! does allectng B propaty belore submssion of bid's,
4, Ancion e ing shal anly be through “onling electrorss mode” fmegh thewebsite hips:isartaes, suclientigernet Or Auchion Tiger Moboe APF provided by the service provider MG eProcunament Techralogies
Limited, Akmedabad wha shall armange & coortinate the erine process of awciion Hinpugh e e-auction platform,
5. The bidders may paricipale in e-auction far bidding fram thair placa of chaica. Intemet cormecivity shall have to be ensured by bidder himself. Securad Creditor isenvice provider shall not be hald resporsibia for
the imlernied connecily, rabwark probdames. systam crash awn, power fEiuns gie.
6. For delails, belp, procedure and anline bigding on e-auction prospactive Bidders may conkact e Servics Provider WS E-Procurement Technologies Lid, Awction Tiger, Ahmedabad {Contact no. 073-
BE136E800681 36837, Mr. Ramprasad Sharma Mab, 800-002-3297/ 79-6120 0558, Email: ramprasad@auctiontigernet .
. For participating in the e-auction sake theinending hiddars should registar their name at https: (sarfagsi auctiontiger net well in advance ard shall ged the usar id and password. Inending hiddears are advisedio
change anhy tha passward immediatety upon recaning it from the service providar,
8. Forparlicipating ine-auction, intending badders have o depesil a refundable EMD of 10% OF RESERVE PRECE (a5 manfioned abowa) shall be payable by intarasbed bidders throwgh Demand DraflMEFTIRTGS
i favee ol “Capri Global Capital Limited "™ on or before 23-0cl-2022,
8. The intending badders shoukd submit ihe duly filled in Big Form (format available an hitps:fearfaesl auctionticer.net] along with the Demand Drafl remitiance towards EMD In 2 sealed cover addressed t the
duthonzed Cificar, Capri Global Capsal Limited Regions Office  Plotna. 3B, 2nd Floor, Pusa Road, New Delhi 110 005 latest by 03:00 PM on 20-0ci-2022. The saaled cover should be super scrbed with *Bid
far participating in E-Awciion Sale- - in fe Loan Account Mo, 15 mantioned abave) for propay of “Borrowar Mame.”.

10 afler axpiry of tha ksl daba of submzsion of bids wilh EMD. Autherisad Officer shall examives e bids raceived by him and conlirm e dedails of the Quabfied biddeans (wha have guobad ther bids over and atve
e resseree price and pakd Se specified EMO wih the Secuned Creditar i fe sendce provider WS eProcurement Techrologes Lined 1o erabie them o akow only those bidders ta particpate inthe orfing interse
badding fauction procesdings &t the dateand bme mentioned In E-Auction Sake Nodice,

11. Inter-za bidoing amang the qualifed biddars shall start from the highest bid guated by the quelified bidders, Curning the procass ofinter-s2 bidding, there will be unimited exdansion of 10" minwsas each, i.e. the
emd lime of 8- auction shall ba gulomaticaly axlended by 10 Minutes asch imaifbid is mada within 10 minutes from the lastaxtension.

12. Bids once made shall nal ba cancelled of withdrzwn, A Dids made fom e user id given o biddar vl b desrmed o hae been mada by him alana,

13, Imenedsatedy upon closune of E-Auction procesdings, fe highest biddershall confirm The final amaount of bid quoted by him BY E-Mai both bathe Authorised Officer, Capr Global Capital Limited, Regional Office
Odfice/Plat mo. 3B, 2nd Floor, Pusa Road, Mew Delhd 110005 and the Sandce Pravider far getting decdaned &5 successful bidder in the E-Auction Salke proceedings,

14. The successtul bidder shal deposit 25% of thea bid amownt {including EMD} wishin 24 hour of tha sals; being knockad down in his favawr and balance T5% of bid amount within 15 days from tha daba of sale by
DCVPay arden™MEF TIRTGS Chg Bavouring Capn Global Capilal Limiled.

15. In cae of default in payment of above stiputaled amourts by the successiul bidder fauciion purchaser wilkin e stipulated Gme, e Sk il be canceled and e amount already paid (nciuding EMO) wil be
forkeited and the properywil B2 againputtosale

16. Af the reguestaf the successful bidder, the Autharisad Officar in his absolute discretion may grand fusther time inariting, for depasiting the bafance of the bidamaunt.

17. The Successhul Badder shall pay 1% of Sale price fowerds TOS {oul of Sala proceecs) (if applicabiée) and swbmit TOS carificate fo the Aulkonised officer and the deposit tha entire amount of sale price (aftar
daduction of 1% wards TDS), adusting tha EMD wihin 15 working days ol the accaptancs ol the alfer by the sulharzsd aficer, or wilhin Swuch alkar exfandad ima a5 desamead Nl by the Authansed Officar, [alling
which the eamestdeposiwil be farfeited,

18, Munkipal f Parchayat Taxes. Electricty dues (f ary} and amy other authorities diees (5 any) has & be paid by the successiul bidder before issuance of the sale cedificate, Bids shal be made taking nlo
considerafion of &l fhe statulony dues pertaining ta the property.

18. Sale Certificate will ba issuad by tha Aulhanised Cificar in fawaur aof the succasshal bidder anly upon degosit of enlira purchasa prce ! bid amourd and fumishing tha necassary proal in respect of paymand of all
taxes | chames.,
20, Applicable begal charges for conveyance, slamp duly, registration charges and ofher incidental charges shall be bame by the auction purchaser
21, The Autharized officer may postpone | cancel the E-Buction Sake proseedings wshout assigning any reason whalscever, In case the E-Auclion Sake scheduled is postponed o & later dale before 30 days fram
the scheduled data of sale, it will be displayed on the websile of e sarvice provider,
22, Thea dacisian af the Authansed Oficer is Enal, binding and unguestionabls,
23, A bickders who submilted Sebids, shall be deemied 1o have read and undersiood the terms and conditions of the E-Auchion Sake and be bound by them,
24, Mowablearticle (A lving in the prapesty s not offared with this sake,
25, Far further dedaéls and gueries, contact Authorised Officer, Capri Global Capital Limited: Mr. Sushil Gupta Ma, No. T40044513T and for further inguiry Ms. Kalpana Chetarwala-TT30030346.
28. This publication & alsa 20 (Thirty) days notice %a tha Barower § Merlgagor | Guaraniors of the abova said loan acoount pursuand o rule 8(6) of Sacurity Inbares! (Enforcement) Rulas 2002, abaut holding of
auction salear the abowe manlioned date | placa,

Special Instructions [ Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/failure {(Internet failure, Power failure, etc.) on the part of the bidder in
such cases. Inorder to ward off such contingent situation, bidders are requested to make all the necessary arrangements [ alternatives such as
back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction
successfully.

Place: DELHINCR Date : 30-Sep-2022 {Authorised Officer) Capri Global Capital Ltd.

New Delhi
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District: 24 Parganas South In the Court
of the Learned 6" Additional District
Judge, at Alipore
Mat Suit No. 1307 of 2020
MS:
Jaswinder Singh, Daugh er of Late
Sukanta Sen oy, residing at YA/S,
Phase-IV, Niva Park, Brahmapur
Badamtala, Police Stat|on - Bansdroni,
Kolkata - 700096, District: South 24
Parganas, prewously as resident of Plot
No. 1. Khasra No. 26/25, Chander Vihar,
Nilothi Extension. Sundar Bazar Road.
OE)pOSI e to Jiya Memorial School, Police
Station Nihal Vihar Nang|0| New
Delni-110041.-Versus- .......... Petitioner
MR. JASWINDER SINGH, Son of Late Avtar
Smgh Residing at Plot No. 1, Khasra No.
26/25, Chander- |har Nilothi Extension, Sunday
Bazar Road, Opp03|te to Jiya Memorial
School, Police Station- Nihal Vihar Nangoi,
NewDelhi- 110041 oo Respon ent

To, Sti Jaswinder Singh, Sfo Late Avtar Singh,
that Saheli Sen Roy, Wio Jaswinder Smgh
daugh er of Late Sukanta Sen Roy, has filed
the above numbered Matrimonial Suit in the
above referred Court a%amst you praying
for, inter alia, a decree of divorce and other
reliefs. You are hereby noticed to appear
either personally or through Learned Advocate
before the above referred Learned Court in
the above referred Matrimonial proceedmg
within 30 days from the date of the publication
of this notice failing which the above su
will be heard and disposed of exparte.
Maitreyee Chakraborty (Sherestadar)
Adl. 6" Court Alipore (S) 24 Pgs
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NOTICE OF LOSS OF SHARES OF
SKF INDIA LIMITED

Regd. Off. The Galleria, DLF Mayur Vihar, Unit No. 236 & 237, 2nd Floor,

Mayur Place, Noida Link Road, Mayur Vihar Phase | Extn, Delhi- 110091
Notice is hereby given that the following Share Certificate have been reported as lost/misplaced
and the Company intends to issue duplicate certificate(s) in lieu thereof, in due course.
Any person who has a valid claim on the said Shares should lodge such claim with the Company
atits Registered Office or to their registrar TSR Consultants Pvt. Ltd.C-101, 247 Park,L.B.S Marg,
Vikhroli (West),Mumbai - 400083within 15 days hereof.
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Mahabir Prasad Todi] KFM0052460 700 00006142 [12338361 to 12339060
Mahabir Prasad Todi

Bharat Rasavan Limited

Regd. Office; 150

lace, Mew Delhi-110008

email; inve 1.50.00 Website: vwww. bha

NOTICE OF LOSS OF SHARE CERTIFICATES

Motice is hereby given thal the following share certificales have been reported to
be lostimisplaced'stolen and the registered shareholders'claimants therefore have
requested the Company for issuance of duplicate share certificates in ligu of fost
share cariificales:
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Falic | Mame of the Shareholder | Certificate  No. of | Distinclive Mos.
__No. | | Mo  Shares| ({From-To}
0032648 | Navinchandra Hargovind 7840 100 2115341-2115440
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Any personis) who haslhave and claim(s) in respect of the aforesaid share
cerfificates should ledge the claim in writing with us at the above meniioned
address within 15 days from the publication of thiz notice. The Company will not
thereafter be liable (o entertain any claim in respect of the said share certificales
and shall procead 10 issue the duplicate share certificates pursuance to Bule &
of the Companies (Share Capilal & Debenturas) Rules, 2014,

For BHARAT RASAYAN LIMITED
Sdi-

{Nikita Chadha)

Company Secretary

Memb, No. FC510121

Mew Delhi,
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